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Directorate General of Supplies and
Dispomals

2473. Shri Rameshwur Tantia: Will
the Minister of Supply and Technical
Development be pleased to state:

(a) whether it is a fact that the
report of the Study Team on the
Directorate Genera] of Supplies and
Disposals which was laid on the Table
of the House on the 25th February,
1866 has been fully accepted by Gov-
ernment; and

(b) if so, the steps taken to imple-
ment the recommendations?

The Minister of Supply, Techaieal
Development and Social Welfare (Shri
K. Raghuramaiah): (a) and (b). The
report is still under the consideration
of Government.

Deocontrol of Cement

2474. Shrimati Maimoona Sultam:
Shri Yashpa] Singh:
Shri Lakhmu Bhawasai:

Will the Minister of Industry be
Dleased to state:

(a) whether an assessment has been
made about the success of decontrol





